"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI-MONTHLY:- OCTOBER & NOVEMBER, 2022"

No. of Family Courts

Pendency Position in Family Courts

sl. No. Name of the Family Courts Exists or Opening Bal Institution during the | Disposal during the months |
Judgeship not Sanctioned Working pening Balance as months of October & of October & November, endency as on
on 01.10.2022 30.11.2022
November, 2022 2022

1 Angul Exist 1 1 507 35 44 498

2 Balasore Exist 1 1 4085 215 210 4090
3 Bargarh Exist 1 1 1113 44 71 1086
4 Bhadrak Exist 1 1 2923 138 300 2761
5 Bolangir Exist 1 1 568 26 68 526

6 Boudh Exist 1 1 240 18 14 244

7 Cuttack Exist 1 1 3357 176 257 3276
8 Deogarh Exist 1 1 52 11 10 53

9 Dhenkanal Exist 1 1 693 52 109 636

10 Gajapati Exist 1 1 62 34 30 66

11 Ganjam Exist 1 1 2723 143 221 2645
12 Jagatsinghpur Exist 1 1 1188 85 122 1151
13 Jajpur Exist 1 1 2270 134 93 2311
14 Jharsuguda Exist 1 1 445 26 65 406
15 Kalahandi Exist 1 1 284 27 60 251
16 Kendrapara Exist 1 1 2873 148 167 2854
17 Keonjhar Exist 1 1 1288 67 23 1332
18 Khurda Exist 3 3 9410 405 566 9249
19 Koraput Exist 1 1 489 48 46 491
20 Mayurbhanj Exist 1 1 1427 67 118 1376
21 Nabarangpur Exist 1 1 205 23 27 201
22 Nayagarh Exist 1 1 1266 98 122 1242
23 Phulbani Exist 1 1 275 29 31 273
24 Puri Exist 1 1 1465 112 279 1298
25 Rayagada Exist 1 1 141 29 39 131
26 Sambalpur Exist 1 1 510 22 74 458
27 Sonepur Exist 1 1 196 11 30 177
28 Sundargarh Exist 1 1 1128 77 86 1119

TOTAL 30 30 41183 2300 3282 40201

N. B. - Closing balance of Family Court, Khurda is decreased by 241 cases after Physical verification, which is added in disposal figure during the month of
November, 2022.




